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PrRODUCTION OF FILMS FOR GOVERNMENT

492. SHRI S. S. KOTHARI : Wil the
Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether it is a fact that films for
Government are produced on contract basis
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and thev are making paymenits to the filn
producers in respect of the length of film
accepted as also length of iilms which an
deleted: and

(b) if so. whether Government propos
to ensure that in future the liability t¢
pay accrues only in respect of lengths o
films is actually accepted ?

THE MINISTER OF INIFORMATION
AND BROADCASTING (SHRI K. K
SHAH) : (a) and (b). Films are pro
duced on contract basis and usually Govt
pay uccording to the final length of the
film but in some cuses payment is made
for deleted portions where considered legi:
timate on the basis of contractual obliga.
tions. Tt is not possible to completely rulc
out pavment for deleted portions.,
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PAKISTANT DOCUMENTARY EVDENCE OF

AID TO NAGAs AND Mizos

494, SHRI K. P. SINGH DEO :
SHRI HUKAM CHAND KACH-

WAL :
SHRI M. S. MURTI :
SHRI S. M. BANERJEE :
SHRI P. VENKATASUBBATAH :



115

Written Answers

SHRI RAGHUVIR SINGH SHAS-
TRI :

SHRI OM PRAKASH TYAGI :
SHRI PRAKASH VIR SHASTRI :
SHRI RAM'AVTAR SHARMA :
SHRI SHIV KUMAR SHASTRI :

SHRI YASHWANT  SINGH .
. KUSHWAH :
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a)- whether it is a fact that Government
are now in a possession of certain docu-
ments which prove Pakistan’s aid to Naga
and Mizo hostiles in the form of arms,
guerilla training and funds;

(b) whether it is also a fact that these
documents reveal plans to destroy import-
ant. bridges. factories. etc. 4nd sabotaging
of Indian Navy cruisers with the help of
Pakistan Government;

(c) if so, whether Government propose
to lay copies thereof on the Table; and

(d) the reaction of Government thereto ?

THE PRIME MINISTER, MINISTER
‘OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
‘GANDHI) : (a) and (b). Yes, Sir.

(c) Copies of some captured documents
are placed on the Table of the House.
[Placed in Library. See No. LT-2076/68].

(d) The Government of India have
lodged protests with the¢ Government of
Pakistan who have denied that they are
providing any assistance. The last such
protest. was made on the 16th August,
1967. In this connection, attention is
invited to Lok Sabha Unstarred Question
No. 10110 answered on the 8th  May,
1968.

SEARCH OF LEH-BOUND AN-12 AIRCRAFT
495. SHRI VALMIKI CHOUDHARY :
DR. SUSHILA NAYAR:
SHRI ONKAR LAL BERWA :
SHRI BASUMATARI :

Will the MINISTER OF DEFENCE be
pleased to state :

(a) whether the IAF An-12  aircraft
which was lost on the 7th February, 1968
over Himalayas, while on its way to Leh
has since been found;

NOVEMBER 13, 1968
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(b) if not, the further efforts made to
search it;

(c) whether there is any -possibility of
its straying into Pakistan; and

(d) the findings of the inquiries made
in this regard ?

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH) : (a) No, Sir.

(b) Till 2nd November, 1968, aerial
search for approximately 300 hours has
been carried out by different types of air-
craft including Helicopters. The areas of
search are now covered by snow.

(¢) and (d). The Court of Inquiry has
ruled out any likelihood of the aircraft in
guestion having strayed into Pakistan terri-
tory.
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